DELHI LEGISLATIVE ASSEMBLY

REVISED LIST OF BUSINESS
                             Tuesday 25th March 2008/ 5 Chaitra 1930(Saka)






2.00 P.M


	1.
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.




	2.
	Special Mention (Rule 280): The following Members to raise matters under Rule 280:

1. Shri Puran Chand Yogi                      5.  Shri O.P.Babber

2. Shri  S.P.Ratawal                                6.  Shri Ramesh Lamba

3. Dr. Jagdish Mukhi                              7. Shri  Mohan Singh Bisht

4. Shri Charan Singh Kandera                8.  Shri Surender Kumar
                                                                  9.  Shri Moti Lal Sodhi


	3.
	Adop   Adoption of  Reports:

     
1. Dr.Jagdish Mukhi:


    Shri Baljor Singh to move the following Motion:

       “That this House agrees with the Third Report of the Government Assurances Committee presented on 24th March, 2008.’’

2. Shri Shadi Ram

Shri Jai Bhagwan Aggarwal to move the following Motion:

 “That this House agrees with the Special Report of   the House Committee on Rural issues presented on 24th March, 2008”.



	4.          
	

BUDGET:- 2008-2009

Discussion on the Annual Budget 2008-2009 presented by the Finance Minister on 24th March, 2008.
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